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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

0.A. NO.18/1996

New Delhi this the 10th day of Cctober, 19%6.

HON'BLE SHRI JUSTICE CHETTUR SANKARAN NAIR, Coalba e
HON'BLE SHRI R. K. AHOGJA, ME 'BER (R)

Shri R, C, Sachdeva S/0 Shri

Ram Lal, retired Telephone Operator,

R/0 Rohini, Delhi C/0 Shri,

Sant Lal, Advocates C-21(8),

New Multan Nagar, Belhi-56, oos ARpplicart

( By Shri Sant Lal, Advocate )
-Versus-

1. Union of India through
-~ Secretary, Ministry of
Communications, Department of
Telecommunications,
Sanchar Bhauan,
New Dslhi,

2. The Chief General Manager,
Department of Telecommunicaticns,
Haryana Circle, Ambala Cantt,

3. The Telecommunicaticn Distt,

Nanager, Rohtak, :

Haryana-124001, ees Rasponizrte
-}

( By Shri M. M. Sudan, Advocate )
Y ’

The application having been heard on 10,30 ,1008
the Tribunal on the same day delivered the
following *

g R D E R

CHETTUR SANKARAN NAIR, J,/CHAIRFAN =
Applicant seeks a directicn to compesl respomwizris
to hold revieu departmental promoticn comrizteed
and Fonsider his claim for promotion under the
oﬁe time bound prometicon scheme for every yeor
since 1983, He submits that his case was not

considered due to the pendency of a crimiral charn”
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and also under the assumption that part of ths
period was dies non, Respondents contest thaze
submissions and submit that the case of apnlicert
had been duly considered but that he was feound unf.
According to them, the decisions taken in thic
behalf were promptly conveyed to applicant, Thay
have a further case that ansuer to evsry ropresenia
does not furnish a cause of acfion. We are
satisfied from the material before us that the

case of applicant was duly considered and that
neither the pendency of the criminal chargs ner the
alleged dies non has stood in the way of such
consideration beiﬁg made, In these circumstances,
we do not consider this a fit case to exercise

the discretiocnary jurisdicticn vestsed in us ir

favour of applicant,
2, Application is dismissed, No costs,

Dated, the 1Cth October, 1996.
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. ( Chettur Sankaran Naip, 3,
Chairman
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